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(2021) 11 TDSAT CK 0017

In the Telecom Disputes Settlement And Appellate Tribunal

Case No : Broadcasting Petition Nos. 333, 334, 335, 336, 337, 338, 339, 340, 
341, 342 Of 2021

Siti Networks Ltd APPELLANT

Vs

Narayan Cable Network And Anr RESPONDENT

Date of Decision : 15-11-2021

Acts Referred:

Citation : (2021) 11 TDSAT CK 0017

Hon'ble Judges : Biresh Kumar, Registrar

Bench : Single Bench

Advocate : Prakriti Nambiar, Sakshi Chamoli

Judgement

The Affidavit of Service has been filed on behalf of the Petitioner and it was
submitted that notices were served upon Respondent No.1 between 06/05/2021
and 24/05/2021. Sufficient time has lapsed still no one appears for Respondent
No.1 till today.

Respondent No.2 has filed a Miscellaneous Application along with Vakalatnama
for deletion of their names from the array of the parties in all the matters. Let
the matter be listed before the Hon'ble Bench for passing appropriate orders. List
the matter thereafter before this Court on 5th January, 2022 for directions.
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